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Defects:

9.iName of the petitioner in the heading of impugned order at page no. 24 differs from the same at 
opening para and heading of impugned order at page no. 25. Hence, its correctness at index page no.
1 and vakalatnama may be verified.
9.iiMultiple pagination is appearing in some pages of annexure 2.
9.iii


